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(i) GBR. (L) publishey in

. Gagetle of India dated the
#gth April, 1076 together with

' s explanatory memorapaum.
[Placeq in Library: See No.
LT-10788/76].

{3) & copy of Notification No. S.0.
1165 (Hindi ang English versions) pub.
lished in Gazette of India dafed the
27th Msrch, 1978 containing Corrigen-
dum, to Notification No. S0, 625(B)
dated the 51st October, 1975, under
sub-section (3) of section 114 of the
Gold (Control) Act, 1968, {Placed in
Library. See No. LT-10800/76].

(4) A copy each of Motificalion No.
8.0. 304(E) gpd 305(E) published im
Gazette of India dated the 15th April,
1976 contamning Corrigenda to Notifica-
tion No, S.0. 267(E) dated the 3ist
March, 1976, under sub-section (4) of
section 46 of the Wealth-tax Act, 1957.
{Placed in Library. See No, LT-
10801/176].

(5)(i) & copy of Notification No.

(GHN 20) GST-1076/(S. 49) (47)-TH
publisheq in Gujaraf Government
Gazelte dated the 3rd April, 1976,
under sub-section (3) of section 49 of
the Gujarat Sales Tax Act, 1969, read
with clause (¢) (ili) of the Proclama-
tion dated the 12th March, 1976 issu-
ed by the President in relation to the
State of Gujarat.

(iff A statement (Hindi and English
versions) explaining the reasons for
not laying the Hindj version of the
Notification, [Placed in Library. See
No. LT-10802/76].

ANNUAL REPORT ,ﬁ"’ AUDITED ACCOUNTS
or New Inpia "ASSURANCE  COMPANY
Lo, Bomaay rFor 1974

THE DEPUTY MINISTER IN THE
MINISPRY OF FINANCE {SHRIMATI
SUSHILA ROHATGI): 1 beg to lay
on the Table a copy of the Annual Re-
port (Hin® and English versions) of
the New India Assurance Company
Limited, Bombiy, for the yesr 1974
slobg. with the Audited Acoounts and

VAISAKHA 17, 1896 (SAKA)

Coal Mines 114
(Nationalisation) Amdt, Bill.

the comments of the Comptrcllar and
Auditor General thereon, under sub-
section (1) of section §19A of the Com

panies Act, 1956, [Placed in Library.
See No. LT-10803/78].

12,02 hrs.

BUSINESS OF THE ROUSE

THE MINISTER OF WORKS
HOUSING AND PARLMMENT?INI.'!‘}
AFFAIRS (SHRI X. RAGHU RAM-
AL?H): With your permussion, Sir,
I rise to announce that Cloyvernment
Business in this House durmg the

erek commencing 10th May, 1976,
will consigt Of; =

(1) Consideration of any item of
Government Business carrieq over
from today’s Order Paper,

(2) Discussion ang voting on the
Demands for Grants under the con-
trol of the Ministry of Law, Justice
ang Company Affairs,

(3) At 6 pm. on Tuesday, the
11th May, 1976, submission to the
yote of the House 3¢ the outstand-
ing Demands for Granis in respect
:'tr the Budget (General) for 1376-

(4) Discussion on the Resolution
seeking approval of the Notification
G.S.R. No. 314-E, dated the 1st May,
1976 regarding export duty on
Hides, Sking and Lesther, tanned
and untanned.

(5) Consideration and passing of
the Finance Bill, 1976.

12.04 s,

COAL MINES (NATIONALISA~-
TION) AMENDMENT BILL*

THE MINISTER OF ENERGY
(SHRI K. C. PANT): L beg to move
for leave to introduce g Bill further
to amend the Coal Mmes (Nationalisa-
tion) Act, 1973.

*Puplished in Gazette of India Extraordinary Part H, section 2, dated 7-5-76.



